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I, the Chairman of the Committee on Private Members’ Bills and
Resolutions, having been authorised by the Committee to present the
Report on their behalf, present this Third Report.

2. The Committee met on 5 August, 1985 for classification and alloca-
tion of time for discussion of Bills (vide Appendix) under clauses (b) and
(c) of Rule 294(1) of the Rules of Procedure,

Classification and allocation of time to Bills

3. The Committee considered classification and allocation of time to
twenty Bills specified in Appendix.
4. After considering all aspects of the Bills, the Committee recom-
mend that the following Bills be placed in category ‘A’:—
(1) The Agricultural Workers (Minimum Wages and Welfare)
Bill, 1985 by Shri Satyagopal Misra.
(2) The Building and Construction Workers (Conditions of Em--
ployment) Bill, 1985 by Shri Satyagopal Misra.
(3) The Unorganised Labour Welfare Fund Bill, 1985 by Shri
Balasaheb Vikhe Patil.
(4) The Small Family (Promotion and Motivation) Bill, 1985 by
Shri Balasaheb Vikhe Patil.
(5) The Declaration of Assets and Liabilities by Members of Lok
Sabha and Rajya Sabha Bill, 1985 by Shri Rajesh Pilot,
(6) The Eradication of Unemployment Bill, 1985 by Shri G. M.
Banatwalla.
(7) The Marriage Laws (Amendment) Bill, 1985 by Shri Digvijay
Sinh.
The Committee further recommend that all the remaining 13 Bills be
placed in category ‘B’ The Committee recommend allocation of time
for each of the Bills as shown in column 5 of the Appendix.

Reconmendations
5. The Committee recommend that the classification and allocation of

time to Bills by the Committee, as shown in the Appendix, be agreed
to by the House.

M. THAMBI DURA]J,

New DELHI; Chairman,
5 August, 1985 Committee on Private Members’
14 Sravana, 1907 (Saka) Bills and Resolutions.




APPENDIX

Category

S1. Name of the Bill and the Bill No. Timcd:ico::-
ber-in-ch: recom- men y
No. member-if-ciarge mended  the Com-
mi..ce
1 2 3 4 5
1 The Constitution (Amendment) Bill. 1985 62 of 1985 B 2 kours
Amendment of article 248 and Seventh Sche- :
dule) by Shrimati Geeta Mukherjee.
2 The Constitution (Amendment) Bill, 1985 42 of 1985 B 2 kours
(Insertion of new article 3264) by Skrimati
Geeta Mukherjee.
3 The Constitution (Amendment) Bill, 1985 66 of 1985 B 2 hours
Amendment of articles 117 and 207) by Skri
ool Chand Daga.
4 The Representation of the People (Amend- 65 of 1985 B 2 hkours
ment) Bill, 1985 (Omission of section gA) by
Shri Mool Chand Daga.
The Protection of Physicians and Surgeons 76 of 1985 B 2 hours
(Civil and Criminal Immunity) Bill, 1985
by Shri Mool Chand Daga.
The Public and Private Schools éﬁbolition) 85 of 1985 B 2 hours
Bill, 1985 by Prof. Saif.ud.Din Soz.
7 The Agricultural Workers (Minimum Wiges 97 of 1985 A 2 hours
and Welfire) Bill, 1985 by Shri Satya-
gopal Misra.
8 The Building and Construction Workers 100 of 1985 A 2 hours
gConditions of Employment) Bill, 1985 by
hri Satyagopzl Misra.
9 The Reservation of Posts in: Public 104 of 1985 B 2 hours
Sector and Private Sector Services (For
Economically Weaker Section of Society) -
Bill, 1985 by Shri Balasaheb Vikhe Patil.
10 The Unorganised Lgbour Welfere Fund  Bill, 108 of 198 A 2 no
'oBs by Shri Befmanct, Vikhe Focl ¥ # flours
11 The Small Family mion and Motivation) 111 of 1985 A 2h
N Rill, 1985 by Shr( Balasahcb  Vikhe Patil, % ours
12 The Political Parties (Financial Assistanc>) 110 of 198 B hours
Bill, 1985 by Shri Balasaneb Vikhe Patil, 5 2 loum
13 The Declaration of Assets and Liabilities by 121 of 15 A Ecurs
Members of Lok Sabha and Rajya Sabha Bill, - arours
1985 by Shri R-jesh Bjlot.
14 “The Employees® State It surence (Amendmert 127 0f 1 B h
Bill, 1085 (Amendment of section 84, eic.) )by 701985 2 ours
Shri Basudeb Acharia. j
15 The Constitution (Amendment) Bill, 198 .123 of 198 B
( Amendment : 3011955 2 hours

of article 85, etc.) by ShriN.V.
Ratnam.




X 2 3 5

16 The Paymcnt of Bonus (Amendm:nt) Bill, 128 of 1985 2 hours
1985 (Amendment of sections 1 and 2) by Shri
Sharad Dighe,

17 Tke Constitution (Amendment) Bill, 1085 124 cf 1985 2 hours
(Amendment of artide 79) by Shri N.V. Ratnam.

18 The Eradication of Un:mployment Bill, 1985 126 of 1985 2 hours
by Sh.i G.M. Banatwalla. :

19 The Constitution (Amendment) Bill, 1985 125 of 1985 2 hours
(Insertion of mew articiz 342A) by Shri G.M.
Banatwalla.

20 The Merriage Laws (Amendment) Bill, 1985 129 of 1985 2 hours

by St ri Digvijay Sinh.
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